
THE MINISTER OP STATE OP 
THB MINISTR.Y OF PSTaOLEUM 
AND NATURAL GAS AND -MINISTER 
OF STATE IN THE MINISTRY OP 
FINANCB (SHill BI.AHMA DUTT): 
(a) to (c) Government of India cooperate 
witb certaiD foroi,D coUDtri. III tbe areaa 
of bydrocarboD industry. Government 
olJDdia aDd the OoverDmoat of Socialist 
R.epublic of VietDam baye .. reed, in 
priuciple. to cooperato for exploration of 
bydrocarboDl in Vietnam. 

Rate of eledr'el., I. eltle. •• .111 ... 

216S. SHItI MOOL CHAND DAGA : 
" Will the Miuister or ENER.GY I)e pleased 

to Itate : 

(a) wbether the rate lor lupply or 
electricity ,iD cities ia 55 paise per unit 
wbereat it is 16 pai.e per uDit iD villa,n; 
and ~ .. 

(b) il so, tbe reasons. for .upplyiDI 
electricity in viJl.,es at such a low rate 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THm 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAOI): (a) and (b) Tbe 
tariff, for various cate,ories or consumers 
are fixed by tbe re'pective Stale Electricity 
Boarda/Electricity Department. and differ 
from State to State aDd from c.te.ory to 
cate,ory. 

WrlUq 011 of IOllet laeurred by Public 

Sec.or Vadertak'q 

2166. SHRI MOOL CHAND DAGA : 
Will tb! Minister INDUSTRY be pleased 
to a'ate : 

(a) whetber tbe IOlset incorred by • 
public sector uDdertakio.s UDder the 
Department or Public Enterprises blve 
been written off; ., . 

(1t) if not, the time by wbiob tbese 
wll I be wriuen ofF; and 

• 
" (c) tbe names of tbe public uadertak. 
ID" wbose )0... have beeD wrlUea olr 
IJld tbO ,e.~. 'bfr,f91' 7 • 

THB MINJSTBR. Of STATE IN THE 
DBPARTMENT OP PUBLIC ENTER. 
PaISES IN THB MINISTRY Of IN· 
DUSTRY (PROP. K. K. TEWA1t.Y): 
(a) to (c) DccialOD to write off tbe 
losses IDcurred by TriveDi Structural. Ltd., 
Ricbardson " Cruddas Ltd., Bb.rat 
Pumps &. Compressors Ltd.. BurD. 
Staadard Co. Ltd.. Bbaral Brattl " 
Valves Ltd. Srajtb.aUe. Mioina and 
Allied Machinery Corporation and Jessops 
bu heeD takeo primarily witb a view to 
providiDI • realou.ble capitar base to the . 
companiel on a prospect.\,e basis. 

• 
Proposall to write off losses of lOIS" 

makin, compaaicl ate proceased 00 the 
merits of each case. 

{ £",11:1" J 
Hotl ••• '01' ,.pid ("oDl .... olc.tl •• beJ",._ 

Ne. D..... . ad Capital. of (ore •• 
COG.trles 

2167. SHRI CHIRANJI LAL 
SHARMA: Will tbe Mini.rer of COM", 
MUNICATIONS be pleased to state ~ 

<a) wberber there i, any proposal to 
desiln hotline. witb a \liew to providiol 
rapid communication between New Deihl 
and importaDt Capitals of foreign counlries.; 
and 

(b) if 10, the... details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATl()NS 
(SHRI SONTOSH MORAN DEV): <a) 
No, Sir. 

(b) Does not arisl!. 

Sett._. .p of r!nl power leDeraUoa 

..... ad Capital 

2168. SHRI SUBHASH Y ADA V : 
SHRI DHARAM PAL SINGH 
MALJX: 

Will tbe Mini.ter of ENBRGY .M 
plea.ed to auue : 

(81 whe.ther Oo,orament propose to 




